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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) and (b). Yes, Sir.
A new station building with the requisitc faci-
lities has been sanctioned at Chandigarh.
Arrangements have been made to take up the
work during the current year and it is expected
to be completed by the end of 1972,

{c) 8 units type I and 7 units type IT quar-
ters for housing csszntial Staff at this station,
has been included as a scparate work in the
Works Programme for 1971-72,

Alleged Irregularities in the Accounts of
Kerala Khadi and Village Industries,
Trivandrum

*639. SHRI K. LAKAPPA : Will the Mi-
nister of INDUSTRIAL DEVELOPMENT be
pleassd to state : *

(a) whether it has come to the noticc of
Government that Kerala Khadi and Village
Industries, Trivandrum have committed irre-
gularities in their accounts and Rs. 114 lakhs
have been misused ;

(b) if so, whether any inquiry has been
conducted ; and

(c) ifso, the action taken or proposed to
be taken by Government in this regard ?

THE MINISTER OF INDUSTRIAL DE-
VELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY;: {(a) No, Sir. However, the
Khadi and Village Industries Commission has
intimated that utilisation certificates of the
amount of Rs. 114 lakhs were to be submitted
by the Kerala Khadi and Village 1ndustries
Board by July 1968 out of funds reccived by
it from the Khadi and Village Industries Com-
mission up to 1966-67. Out of this amount,
utilisation certificates for Rs, 45.94 lakhs only
were outstanding as on 31st May, 1971,

(b) and (c). Kerala Khadi and Village In-
dustries Board have alrcady deputed two offi-
cers to collect the utilisation certificates out-
sianding by thc end of May 1971,

Issue of Li to Busi H

*641. SHRI S. M. BANERJEE : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(8) whether some licences have been given
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to those Houscs which come under the Mono-
poly Group;

(b) ifso, the number of licences given to
these House during 1971 ;

(c) the nam=s of the Business Houses ; and

(d) the reasons for devialing from the past
decision ?

THE MINISTER OF INDUSTRIAL DE-
VELOPMENTS (SHRI MOINUL HAQUE
CHOUDHURY) : (a) to:(c). During thc pe-
riod from Ist January, 1971 to 30th April,
1971, €7 industrial licences and 15 Letters of
Tntent were issued to the Companics belonging
to or controlled by the Industrial Houses which
prima facie attract the provisions of the Mono-
policies and Restrictive Trade Practices Act.
House-wise and typs-wise break up of the licen-
ces and Letters of Intent are given in the state-
ments laid on the Table of the House. [Placed
in Library. See No. LT487/71]

(d) 46 out of the 67 industrial licences
mentioned above were COB (carrying on busi-
ness) licences. These COB licences are issued
to such undertakings which may have com-
menced production or which may have taken
effective steps to take up production under the
provision of exemptions applicable to them
prior to the announcement of the new Licens-
ing Policy on 18th February, 1970. As regards
the remaining 21 licences, only two licences
arc for setting up of new undertakings, 13
licences are for substantial expansion of exist-
ing undertakings and 6 liccnees are for manu-
facture of new articles in their existing under-
takings. Out of the 15 Letters of Intent, 3 are
for establishment of new unde:takings, 7 for
substantial cxpansion and 5 for manufacture of
new articles in existing undertakings. The
licences and Letters of Intent were issued on
merits consistent with Governmsnt policy and
after following the due procedure applicable to
cach case.
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